Annexure - 4

Name of the corporate debtor: Future Enterprise Limited; Date of commencement of CIRP: 27/02/2023; List of creditors as on: 21/03/2023
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

{Amount in ¥)

Si. |Name of creditor Details of claim received Details of claim admitted Amount of] Amount of [Amount of claim |Amount of claim|Remarks, if
No. contingent| any mutual |not admitted under any
- - - claim |dues, that may verification
Date of receipt [Amount claimed Amount of claim |Nature of Amount covered (Whether | % of be set- off
admitted claim by guarantee |related voting
party? share in
CoC

1 |Axis Bank Limited 20/03/2023 3,78,75,18,029 3,03,25,00,000( Corporate 3,03,25,00,000 No 2.87% NIL NIL 75,50,18,029 NIL NiL
Guarantee

2 |Bank of Baroda 17/03/2023 19,08,09,45,736 7,01,00,00,000 | Corporate 7,01,00,00,000 No 6.64% NIL NIL 12,07,09,45,736 NIL NIL
Guarantee

3 {Bank of India 21/03/2023 13,04,85,87,889 9,06,50,00,000{ Corporate 9,06,50,00,000 No 8.58% NiL NIL 3,98,35,87,889 NIL NIL
Guarantee

4 |Central Bank of India 14/03/2023 9,28,52,01,225 4,46,50,00,000| Corporate 4,46,50,00,000 No 4.23% NIL NIL 4,82,02,01,225 NIL NIL
Guarantee

5 |indian Bank 20/03/2023 2,87,28,01,645 2,09,89,58,355| Corporate 6,69,10,00,000 No 1.99% NIL NIL NIL 77,38,43,290 NIL
Guarantee

6 |IDB!Bank Limited 21/03/2023 3,59,56,01,444 2,53,65,00,000| Corporate 2,53,65,00,000 No 2.40% NIL NIL 1,05,91,01,444 NiL NIL
Guarantee

7 {State Bank of India 21/03/2023 1,57,04,86,043 1,34,98,13,779| Corporate 2,11,00,00,000 No 1.28% NIL NIL NIL 22,06,72,264 NiL
Guarantee

8 |UCO Bank 20/03/2023 6,03,38,18,540 2,54,75,00,000| Corporate 2,54,75,00,000 No 241% NIL NIL 3,48,63,18,540 NIL NIL
Guarantee

9 |Union Bank of India 21/03/2023 19,48,14,49,807 11,99,25,00,000 | Corporate 11,99,25,00,000 No 11.35% NiL NIL 7,48,89,49,807 NIL NIL
Guarantee

78,75,64,10,358 44,09,77,72,134 49,45,00,00,000 41.75% 33,66,41,22,670 99,45,15,554
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1. The aforesaid list includes the claims received by the IRP till March 21, 2023 either through online/ e-mail and / o physically.

2.This is not the final list of financial creditors; process of verification is stil underway,
the concerned claimants.

3. Interest and penal interest on the claims has been put under verification.

basis which the above table shall be updated from time to time.In certain cases, requisite supporting documents have been sought and are awaited from

4. Claim / Part of claim has been verified basis Corporate Guarantee provided by the Corporate Debtor to such financial creditors for securing fund-based / non-fund-based facilities extended to its related company viz. Future Retails
Limited.

5. The abovementioned voting share has been computed on the basis of amounts verified as on date.
6. The lenders proportionate guarantee claims out of total Rs. 5750 Crores guarantee is based on the working shared by the lead bank and claim filed by the lender

7. Claims have been provisionally admitted based on proof and document/information submitted by Financial Creditors, same could not be verified from the books of accounts of the corporate debtor. Therefore, the Claim amount and
constitution of CoC may undergo change subject to completion of its verification.
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Future Enterprises Limited (under CIRP)
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